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Resolving of disputes of Seniority of
Nursery Teachers of N_D,N_l.C—_

3967. SHRI PHOOL CHAND
VERMA:
SHRi T. NAGARATNAM:

Will the Minister of EDUCATION
be pleased to refer tv Unstarred
Question No 6605 dated 6th April
1981 .regarding confirmatien  of
N.D.M.C. Nursery School Teachers
ang state:

(a) whether the disputes of cenior-
ity list of Nursery Teachers of NDMC
has been resolveg for confirmation;

(b) if not, the reasong therefor; and

(¢) if resolved, whether the Nur-
sery Teachers have been considered
for Selection Grade or not?

THE DEPUTY MINISTER IN THE
MINISTRIES OF EDUCATICN AND
CULTURE AND SOCIAL WELFARE
(SHRI P, K. THUNGON): (a) Yes,
Sir.
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(b) Doesg not arise in view of (a)
above,

(¢) According to information fur-
nished by N,D.M,C., the cases for
grany of gelection grade to Nursery
Teachers are "being processed,

Stagnation of Doctorg in CHS and
restructuring of Central Health
Services

3968. SHRI KALAPNATH SON-
KAR: Will the Minister of HEALTH

AND FAMILY WELFARE be pleased
to state:

(a) whether it is a fact that a large
number of doctors of Central Health
Services are stagnating in their pre-
sent grades for more than 10 years;

(b) whether Government have heen
considering a proposal for restructur
ing of Central Health Services to re-
lieve stagnation of C.H.S. doctors for
a considerably long time; and

(c) if so, the likely date by which
restructuring of Central Health Ser-
vices will be finalised?

THE MINISTER OF HEALTH AND
FAMILY WELFARE (SHRI B. SHAN-
KARANAND): (a) Yes.

(b) Yes.

(c) All efforts agre being made to
finalise the restructuring of the Cen-
tral Health Service and draft CHS
Rules governing it at an early date.
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